Title: Regarding withholding of activists, Members of Parliament and Leader of Samajwadi Party from participating in a rally at Etah
district of Uttar Pradesh.

MR. SPEAKER: Now, the House will take up "Zero Hour". Shri Ramjilal Suman.
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MR. SPEAKER: Both Kunwar Akhilesh Singh and Shri Dharm Raj Singh Patel can associate with Shri Ramji Lal
Suman. You have given the notice.
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MR. SPEAKER: Shri Ramdas Athawale, | have not called your name, please.



Now, Shri Punnu Lal Mohale.
...(Interruptions)
MR. SPEAKER: This will not go on record.
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MR. CHAIRMAN: Zero Hour is over now. The House shall now take up Matters under Rule 377.
...(Interruptions)

Fax Jfacty e © 78iqy, T8 FEaat o SR ddart dva S Yot § Wi o |/ A1 1 218€) ( @au) e siftetd wv @ gfers
HEF YT A AdHda B T BN ® &

MR. CHAIRMAN: Please take your seats.

...(Interruptions)
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SHRIMATI RENUKA CHOWDHURY (KHAMMAM). Madam, My matter under Rule 377 was not
concluded....(Interruptions)

SHRI P.H. PANDIYAN (TIRUNELVELI): Madam, in the same way, if the Minister of Parliamentary Affairs obliges
regarding Tamil Nadu, we would be thankful to him....(Interruptions)

MR. CHAIRMAN : He will oblige everybody. Please do not worry.
...(Interruptions)
SHRI P.H. PANDIYAN: He should have responded about our matter also...(Interruptions)

SHRIMAT| RENUKA CHOWDHURY: Madam, while | was speaking on my matter under Rule 377, the House got
adjourned abruptly. Please allow me to raise my matter under Rule 377.

MR. CHAIRMAN: The decision was taken by the Chair before the House got adjourned that all the pending matters
under Rule 377 have been taken as laid on the Table of the House.

SHRIMAT I RENUKA CHOWDHURY : Madam what do they know what we want to say?
MR. CHAIRMAN: Whatever is there, that will be taken as read.

SHRIMAT I RENUKA CHOWDHURY : Madam, why this procedure is there. In that case, every day this will happen.
We prepare re ourselves to come with certain issues which we want to highlight. We have been robbed of our
forum.

MR. CHAIRMAN: It was because there was so much of noise in the House.



